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'behaved, I have no personal knowledge 
“but it is a matter for the local Gov- 
•enunent and the local judiciary to 
•consider. I do not see how it can be 
raised on a motion of adjournment 
"here.

Mr. Speaker: I have disallowed this 
motion. All the same, all that I can 
say is that in view of the large 
volume of opinion the hon. Minister 
•will consider the situation.

Raja Mahendra Pratap (Mathura): 
Just one word, Sir.

Mr. Speaker: No.
Raja Mahendra Pratap: This is due 

•to misjudgement of the Government 
that such things are happening m 
Jaipur, Ahmedabad and Kerala and 
■Government should reconsider this 
and the steps that they are taking m 
this matter.

Mr. Speaker: Papers to be laid on 
the Table. Shri Deshmukh.

The Minister of Co-operation (Dr. 
P. S. Deshmukh): Sir, I beg to
lay___

Shri J. R. Mehta (Jodhpur) rose—
Mr. Speaker: I have disallowed the 

■motion.

Shri J. R. Mehta: Just a word, Sir.

Mr. Speaker: No.

Shri J. R. Mehta: All I want to sub­
mit is . . . .

Mr. Speaker: I have disallowed the 
motion.

Shri J. R. Mehta: All I want to
submit is that there are hon. Members 
representing Jaipur and there are lion. 
Members representing Rajasthan here.
I do not understand how it lies in 
hon. Members here to raise this ques­
tion when hon. Members from Jaipur, 
are here.

Mr. Speaker: Papers to be laid on 
•the Table. Shri Deshmukh.

12 ■ »  hr*. 

PAPERS LAID ON THE TABLE

A n n u a l  R e p o r t  o r  t h e  N a t i o h a l  Co­
o p e r a t iv e  D e v e l o p m e n t  a i«b  W a k i -
h o u s in g  B o a r s

The Minister o f  Co-operation (Dr. 
P. S. Deshmukh): Sir, I beg to lay on
the Table under sub-section (8) of 
Section 15 of the Agricultural Produce 
(Development and Warehousing) Cor­
porations Act, 1956, a copy of the 
Annual Report o f the National Co­
operative Development and Warehous­
ing Board for the Year 1956-57. [Plac­
ed in Library. See No. LT-835/58.]

A m e n d m e n t s  t o  D e l h i  M o t o r  
V e h ic l e s  R u l e s

The Minister of State in the Minis­
try of Transport and Communications 
(Shri Raj Bahadur): Sir, I beg to re­
lay on the Table, under sub-section
(3) of Section 133 of the Motor Vehi­
cles Act, 1939, a copy of each of the 
following Notifications published in the 
Delhi Gazette, making certain amend­
ments to the Delhi Motor Vehicles 
Rules, 1940:

(l) No F. 12/138/57-MT-Home dated 
the 6the March, 1958.

(n) No. F. 12|25|52-MT|Home dated 
the 6th March, 1958.

[Placed in Library. See No. LT-836| 
58.]

A m e n d m e n t s  t o  D e l h i  M o t o r  V e h ic l e  
R u l e s

Shri Raj Bahadur: Sir, I beg to lay 
on the Table, under sub-section (3) 
of Section 133 of the Motor Vehicles 
Act, 1939, a copy of each of the fol­
lowing Notifications published in the 
Delhi Gazette, making certain amend­
ments to the Delhi Motor Vehicles 
Rules, 1940:

(i) No. 12/37/57-MT&CE/Home
dated the 26th December, 1957.
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(11) No. 12/154/56-MT/Hame dated 
the 27th March, 1958.

(iii) No. P. 12/37/57-MT/Horae dated 
ifae 3rd April, 1958.

(iv) No. 12/25/52-MT/Home (1) dated 
3rd April, 1958.

(v ) No. 12/41/58-MT/Home dated 
the 3rd April, 1958.

tPlaced in Library. See No. LT-837/ 
58.]

12.23 hrs.

■COMMITTEE ON PRIVATE MEM­
BERS’ BILLS AND RESOLUTIONS

T w e n t y - f o u r t h  R e p o r t

Sardar A. S. Baikal (Janjgir): Sir I 
beg to present the Twenty-fourth Re­
port of the Committee on Private 
Members' Bills and Resolutions.

12.231 hrs.
MOTION RE INTERNATIONAL 

SITUATION—nontd
Mr. Speaker: The House will now 

resume further consideration of the 
following motion moved by the hon. 
Prime Minister:

“That the present International 
Situation and the policy of the 
Government of India in relation 
thereto be taken into considera­
tion."

The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal 
Nehru): Mr. Speaker, Sir, I listened 
with care and due respect to the 
speeches made yesterday by various 
hon. Members of this House, more 
particularly to the eloquent speech 
full of feeling which my hon. friend, 
Acharya Kripalani made. Much was 
said yesterday and sometimes what 
was said appeared to be or might 
even have been intended to be in 
criticism of Government’s policy. 
But excepting two hon. Members I 
think it is worth nothing that in spite

of odd criticisms of emphasis or of 
some particular minor aspect, the 
whole burden of the speeches yester­
day was essentially acceptance of the 
policy at the Government. Two hon. 
Members who, I regret to say, have 
not yet been convinced of this policy 
from their various points of view are 
the hon. Raja Mahendra Pratap and 
Shri Brajeshwar Prasad. Perhaps, if 
I may respectfully suggest to them to 
confer together and try to convince 
each other, both might agree.

Now, in dealing with these matters 
We consider each particular question 
in some isolation, although no ques­
tion can be isolated from this context 
of world conditions Nevertheless, 
we cannot always be considering the 
whole world. We have to consider a 
question to some extent isolated from 
the rest. We may consider, on the 
other hand, the broad world Situation, 
the background of it, why it has arisen 
and in what direction it is going. 
Both are necessary, i.e., a perspective 
of the situation, seeing the roots which 
have given rise to the present situa­
tion and the direction in which it is 
going and then a more detailed view. 
Probably we are likely to err in not 
taking that perspective view—when I 
say ‘we’, I mean politicians generally, 
whether they are in Government or 
outside—because we are usually So 
full of the troubles of the moment 
that we do not or we have not the 
time really to think of the distant 
future. It is well, therefore, that some 
of us anyway take that perspective 
view and look upon these questions 
from the ivory tower of an acadeician 
like Acharya Kripalani. It is important 
that we should not forget that view­
point and 1 for one welcome what 
Acharya Kripalani said although I do 
not agree with some of the things that 
he said. But I can very well under­
stand the pain and torment through 
which he must go and through which 
any sensitive person must go when he 
looks round the world today and sees 
how high principles are proclaimed 
and not adhered to and how in the 
name of peace something the very 
reverse of peace is done.


